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the year 1967-68. [Placed in Library.
See No. LT-2777/68].
(3) A copy of the Annual Report on the

activities of thc Rubber Board for
the year 1967-68.

Notifications published in Gazette of India
making corrections and amendments in
Delimitation of Parliamentary and
Assembly Constituencies Order ctc.

THE DEPUTY MINISTER IN THE
MINISTRY OF LAW (SHRI M. YUNUS
SLEEM) : I beg to lay on the Table a acopy

each of the following Notifications under sub-

section (2) of section 9 of the Representation
of the Pcoplc Act, 1950 :—

(1) S.0. 4303 published in Gazette of
India dated the 30th November, 1968
making certain corrections and amen-
dments in the Delimitation of the
Parliamentary and Assembly Consti—
tuencies Order, 1966 in respect of
Union territory of Goa, Daman
and Diu.

S$.0. 4306 published in Gazette of
India dated the 3rd Dccember, 1968,
making certain correction and amend-
ments in the Delimitation of Parlia-
mentary and Assembly Constituencies
Order, 1966 in respect of the State
of West Bengal. [Placed in Library.
See No. LT-2778/68].

Opinions re. Al India Ayurvedic Medical
Mediavel Council Bill

MR. SPEAKER
Sarma.

Now, Shri A.T.

st gER WY weA™ . [Jode)
WS WEEE, 93 K1 H 450 JqEi Fy
wTO-9ET AT R, Afew g X SaE
wY Iy agt o Y & 2.,

MR. SPEAKER : Order, order. The
hon. Member may resume his scat. He
cannot get up like this and go om raising
whatever matter he likes,

’
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ot N WA CEAW ;. WA TGRS,
450 @ W wro-der mar §, I
feedl owT T, TR W WE
FTART A wfgd

MR. SPEAKER : He must resume his.
seat now. I would not allow him to raise
it. He is getting up and shouting every
time. It is not proper.

oY pEA WX wEAM : IT HW AT
T T g, FER & AW A
sfgd |

SHRI A.T. SARMA ( Bhanjangar ) :
I beg to lay on the Table Paper containing
opinions on the Bill to provide for the
constitution of an All India Ayurvedic
Medical Council for India, ma‘ntenance of
an Ayurvedic Medical Rcgister for the
whole of India and for matters connected
therewith, which was circulated for the
purpose of eliciting opinion thereon by the
directicn of the Housc on the 9th August,
1968.

12.45 hrs

Committee on Petitions
Minutes

SHRI 8.C. SAMANTA (Tamluk) : I lay
on the Table a copy each of the Minutes of
the Thirty-seventh to Forty-second sittings
of the Committee an Petitions.

SHRI S.M. BANERJEE ( Kanpur) :
Tomorrow is the last day of the session.
You remember that Shri Goorge Fernandes.
had presented a petition before this House
in which the petitioner had prayed that the

Essontial  Services Maintenance Bii be
dropped.

MR. SPEAKER : How does it come:
here 7

SHRI S.M. BANERJEE : 1 will explain.
Since tomorrow is the last day, 1 am raising
this; otherwise I would not have.

I want your ruling or guidanoe ooe
poimt. The particular petition was referred
to the Committee on Petitions, Caa we get



